FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MARMALADE DIGITAL PRIVATE
LIMITED.

=

Name of Corporate Person Marmalade Digital Private Limited.
Date of Incorporation of Corporate Person 12/10/2010

3. | Authority under which Corporate Person is | Mumbai

Incorporated/ Registered
4. | Corporate Identity Number / Limited Liability | U74940MH2010PTC208915
Identity Number of Corporate Person

5. | Address of the registered office and principaloffice | MALKANI CHAMBERS, NEAR
ROAD, VILE PARLE EAST, MUMBAI,
Maharashtra, India, 400099

N

6. | Liquidation Commencement Date of Corporate | January 24th, 2025

Person
7. | Name, Address, Email Address, Telephone | Mr. Pranav Damania
Number and the Registration Number of the IBBI/IPA-001/1P-P00079/2017-
Liquidator 18/10164
Address: - 407, Sanjar Enclave, Opposite
Milap Cinema, S.V Road, Kandivali
West, Mumbai - 400067.
Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims February 23rd, 2025

Notice is hereby given that the Marmalade Digital Private Limited has commenced voluntary liquidation
on January 24th, 2025.

The stakeholders of Marmalade Digital Private Limited are hereby called upon to submit a proof of their
claims, on or before February 23rd, 2025, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania

Liguidator in the matter of Marmalade Digital Private Limited.

Reg. No.: IBBI/IPA-001/1P-P00079/2017-18/10164

Authorisation for Assignment (“AFA”): AA1/10164/02/311225/108058
AFA Validity: December 31, 2025

Date: 24-01-2025
Place: Mumbai


mailto:pranav@winadvisors.co.in
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Bank

Saraswat Co-operative Bank Ltd.

(Scheduled Bank)

Recovery Dept : 74-C, Samadhan Building, 2nd Floor, Senapati Bapat Marg (Tulsi Pipe Road),
Dadar (W), Mumbai-400028. Phone No. : 8657043713/714/715, 8828805609

A O A O
(Auction Sale/bidding would be conducted only through website https:/sarfaesi.auctiontiger.net)

g™ Saraswat
et

SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST (SARFAESI) ACT, 2002.
Pursuant to Demand Notice issued u/s 13(2), the undersigned as Authorized Officer of Saraswat Co-op. Bank Ltd.
has taken over physical possession of the following asset u/s 14 of the SARFAESI Act. Public at large is informed
that e-auction (under SARFAESI Act, 2002) of the charged assets in the below mentioned case for realisation of
Bank’s dues will be held on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS” and “WITHOUT RECOURSE” as
specified hereunder :

Sr. |Name of Borrower, A. Date of Notice Description of Assets |I. Reserve Price

No. |Co-Borrower, B. Possession Type/ Il. EMD
Guarantor/Mortgager, Date Ill. Bid increment
Legal Heir (if applicable) C. Demand Amount Amount

Date / Time of Inspection

Last date / time for EMD
& KYC submission

Date / Time of E-Auction

20.07.2015 Rs. 67.82 Lakh

Rs. 6.78 Lakh**

1. |Borrower :
1. Late Mr. Jain Purnandu

Unit No. C/304, Third
Floor, Crystal Plaza,

Shekharmal Physical / 09.05.2017 |Link Road, Andheri (W), Rs. 2.00 Lakh
i- s. 2. al
Guarantors : Mumbai-400053,
- Rs. 1,35,37,525.69 admeasuring carpet 06.02.2025/
2. Mrs. Jain Anupama Purnandu :
o\ (Rupees One Crore|area 249 sq.ft. in the 3.00 p.m. to 5.00 p.m.
3. Mr. Jain Vaibhav Purnandu . ; N .
Thirty Five Lakh Thirty |name of Mr. Jain 13.02.2025/
Mortgagor/s : Seven Thousand Five |Purnandu Shekharmal |, -t 200"
Mr. Jain Pumandu Shekharmal (HUF) | Hundred Twenty Five |(HUF). pto 5.9 p.m.
& 15.02.2025/

and Paise Sixty Nine

Late Mr. Jain Purnandu Shekharmal 11.00 a.m. to 1.00 p.m.

1 I Only) as on

Through his legal heirs 30.06.2015 with [Unit No. C/306, Third  |Rs. 67.82 Lakh

1. Mrs. Jain Anupama Purnandu further interest |Floor, Crystal Plaza, Rs. 6.78 Lakh**

2. Mr. Jain Vaibhav Purnandu thereon.* Link Road, Andheri (W),| "~
Mumbai-400053, Rs. 2.00 Lakh
admeasuring carpet 06.02.2025/
area 249 sq.ft. in the 3.00 p.m. to 5.00 p.m.
name of Late Mr. Jain 13022025/
Purnandu Shekharmal. | 50 5.00 p.m.

15.02.2025/

2.00 p.m. to 4.00 p.m.

*With further interest as applicable, incidental expenses, costs, charge etc. incurred till the date of payment
and/or realization.

** The successful bidder shall have to deposit 25% of the final bid amount not later than next working day.
The auction will be conducted through the Bank’s approved service provider M/s e-Procurement Technologies
limited (Auction Tiger). Bid form, Terms & Conditions of the said Sale/Auction, and procedure of submission of
Bid/Offer, are available from their website at https://sarfaesi.auctiontiger.net

STATUTORY NOTICE AS PER RULE 9(1) of SARFAESI ACT, 2002

The notice is also a mandatory notice of 15 (Fifteen) days to the Borrower/Mortgagor/Guarantors/of the above loan
account. Under Rules 8 and 9 of the Security Interest (Enforcement) Rules, 2002 and provisions of the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, Informing them about
holding auction/sale on the above referred date and time with the advice to redeem the Secured Assets if so desired
by them, by paying the outstanding dues as mentioned hereinabove along with further interest, cost & expenses, as
per the rules/conditions prescribed under the SARFAESI Act, 2002 and its various amendments. In case of default
in payment, the Secured Assets shall at the discretion of the Authorised Officer/Secured Creditor, be sold through
any of the modes as prescribed under Rule 8 (5) of the Security Interest (Enforcement) Rules, 2002.

Sd/-
AUTHORISED OFFICER
Saraswat Co-op. Bank Ltd.

Date : 28.01.2025
Place : MUMBAI

EXH. NO. 14
REGD. A/D/DASTI/AFFIXATION BEAT OF DRUM & PUBLICATION/NOTICE BOARD OF DRT

SALE PROCLAMATION
OFFICE OF THE RECOVERY OFFICER, DEBTS RECOVERY TRIBUNAL-Il, MUMBAI
MTNL Bhavan, 3rd Floor, Colaba Market, Colaba, Mumbai.
R.P. No. 152/2023 DATE: 20.01.2025

PROCLAMATION OF SALE UNDER RULES 38, 52(2) OF SECOND SCHEDULE TO THE INCOME TAX ACT.
1961 READ WITH THE RECOVERY OF DEBTS DUE TO BANK AND FINANCIAL INSTITUTIONS ACT. 1993

Bank of India (Tardeo Branch)
Vis

M/s. Yashmaan Rajeev Pathak & Anr ...Certificate Debtors

CD-1: Yashmaan Rajeev Pathak, Adult, Indian Inhabitant, having address at Flat No. 103, Royal Palace, Shastri Nagar
Lane. Four Bungalows, Lokhandwala, Andheri (West), Mumbai - 400 053.

CD 2 Poonam Rajeev Pathak, Adult, Indian Inhabitant, having address at Flat No. 103, Royal Palace, Shastri Nagar
Lane, Four Bungalows, Lokhandwala, Andheri (West), Mumbai - 400 053.

Whereas Hon'ble Presiding Officer, Debts Recovery Tribunal No. Il Mumbai has drawn up the Recovery Certificate in
Original Application No. 04/2018 for recovery of Rs. 51,22,709.59 with interest and costs from the Certificate Debtors
and a sum of Rs. 78,09,515.00 (upto 05.03.2025) is recoverable together with further interest and charges as per the
Recovery Certificate / Decree.

And whereas the undersigned has ordered the sale of property mentioned in the Schedule below in satisfaction of the
said certificate.

And whereas a sum of Rs. 78,09,515.00 along with pendent-lite and further interest @ 11.05% p.a from the date of filing
of original applicationi.e. 07.06.17 till payment and/or realization from CDs.

Notice is hereby given that in absence of any order of postponement, the property shall be sold on 05.03.2025 between
02:00 PM to 03:00 P.M. (with auto extension clause in case of bid in last 5 minutes before closing, if required) by open
public e-auction and bidding shall take place through "On line Electronic Bidding" through the website
(www.bankeauctions.com) of M/s. C-1 India Private Limited,, having address at Plot No 68, Sector 44, Gurugram
122003, Haryana, India, Contact Person: Mr. Bhavik Pandya (Mobile +91 8866682937). Email address -
maharashtra@c1india.com & gujarat@c1india.com. (Support help Desk No. +91 8866682937 / 01244302000) The
intending bidders should register themselves on the website of the aforesaid e-auction agency well in advance and get
user ID and Password for uploading of requisite documents and/or for participating in the open public e-auction.

For further details contact: Mr. Ritesh Baxla, Manager (Credit) Mobile - 7620475674

The sale will be of the property of the C.Ds above named as mentioned in the schedule below and the liabilities and
claims attaching to the said property, so far as they have been ascertained, are those specified in the schedule against
each lot/ property.

The property will be put up for the sale in the lots specified in the schedule. If the amount to be realized is satisfied by the
sale of a portion of the property, the sale shall be immediately stopped with respect to the remainder. The sale also be
stopped if, before any lot is knocked down, the arrears mentioned in the said certificate, interest costs (including cost of
the sale) are tendered to the officer conducting the sale or proof is given to his satisfaction that the amount of such
certificate, interest and costs have been paid to the undersigned.

...Certificate Holder (Org. Applicants)

BRIHANMUMBAI MUNICIPAL

CORPORATION

www,freepressjournalin
PUBLIC NOTICE

as per procedure.

Notice is hereby given that the Original Share Certificate(s) for the under mentioned Equity
Shares of the Bank of Baroda have been lost / misplaced and the purchaser / his nominees have
applied to Bank of Baroda to issue duplicate Share Certificate(s).

Any person having any claim or objection for issuance of duplicate certificate should lodge the
same with the undersigned within 14 days from this date else it shall be presumed that there are
no claims or objections and the bank will proceed to issue duplicate certificate(s) to the applicant

items at Versova sewage pumping station.

From 27.01.2025 Time 11.00 Hrs.

To  03.02.2025 Time 04.00 Hrs.
https://mahatenders.gov.in

Henceforth Any Corrigendum or Addendum will be
publish on BMC portal/Mahatender Portal Link site only

Sale of Tender

Website

. Regd. Folio No.[Name of Shareholder| No. of Shares Distincive Nos. Certificate No.& Date
Mahatender Portal Link BEEZ4T150]  aurr. | 1500 Shares | 0022585911~ | 2032081
Department Chief Engineer (Sewerage Operation) 132681 | MHATRE | ofFace | 0022587410 | 54 012015
Division Executive Engineer Mechanical (Sew.) W. S. SHREVAS K. Vs
ace: Mumbai ADVOCATE HIGH COURT
Tender Reference Number | 2025_MCGM_1140066_1 ;L.e: 22',01 ,2025 4, Ground Floor, Gyan Nagar,L.T. Road, Borivali (West), Mumbai-400092.
Subject Work of supply fabrication and installation of various

FORM A

FOR THE ATTENTION G
MARMALADE D AL PR

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

EHOLD

E \/

RELEVANT PARTICULARS

Communicating Officer :

A) Name Shri. Krishna Patil
B) Telephone No. 26368681
Mobile No. 9820048895

)
C)
D) E-mail Address eernechsws.so@mcgm.gov.in

Sd/-

PRO/2336/ADV/2024-25 E.E. Mech.(S.0) W.S.

Fever? Act now see your doctor for correct & complete treatment

Motilal Oswal Home Finance Limited

CIN Number :- U65923MH2013PLC248741 Corporate Office : Motilal Oswal Tower, Rahimtullah
Sayani Road, Opposite ST Depot, Prabhadevi, Mumbai-400025. Email : hfquery@motilaloaswal.com.

PUBLIC NOTICE FOR E-AUCTION CUM SALE

E-Auction Sale Notice of 30 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Interest
(Enforcement) Rules, 2002.

Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned
property mortgaged to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited ) will be
sold on “As is where is”, “As is what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues and further
interest, charges and costs etc. as detailed below in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security
Interest (Enforcement) Rules, 2002) through website motilaloswalhf.com”as per the details given below :

Date and time of E-Auction Date:07-03-2025 11:00 Am to 02:00 Pm (with unlimited extensions of 5 minute each)
Borrower(s)/Guarantor(s) / Demand Notice Description of the Reserve Prlce EMD & Last Date of

MoTIiLAL OSWAL

Loan Account Date and Amount Immovable property of EMD
LAN: LXPEN00316-170031185 09-07-2024 Flat No 523 5th Floor Buld| Reserve Price: Rs.750000/- (Rupees
BRANCH: PEN For Rs: 1087018/- |No-12 Sai Jagruti Chs Ltd| Seven Lakh Fifty Thousand Only)

BORROWER: RAJENDRA
NARHAR UPARKAR
CO-BORROWER: RUCHIKA
RAJENDRA UPARKAR

LAN: LXVAS00117-180067552
BRANCH: VASAI
BORROWER: SAMIR
PRAKASH DESAI
CO-BORROWER: KUNDA
MANOHAR GURAV

(Rupees Ten Lac
Eighty Seven
Thousand Eighteen
Only)
10-12-2020
For Rs: 1354579/-
(Rupees Thirteen Lac
Fifty Four Thousand
Five Hundred
Seventy Nine Only)

Runwal  M.M.R.D.A.Colony
Vashi Naka 0 0 Ctc No 312b
400074 Mumbai (Suburban)
Raigarh(Mh) Maharashtra
Flat No - 005, Ground Floor,
Jay Shree Jivdani Krupa Co-
Op Housing Society Ltd, Jay
Shree Jagannath Nagar, Near
Mohak City, Virar Nallasopara
Link Road, Vasai, Palghar,
Maharashtra - 401305

Terms and Conditions of E- Auction: 1. The Auction is conducted as per the further Terms and Conditions of the Bid document and
as per the procedure set out therein. Bidders may visit to the Web Portal : https://www.auctionbazaar.com/ of our e-Auction Service
Provider, M/s. ARCA EMART PRIVATE LIMITED for bidding information & support, the details of the secured asset put up for e-Auction
and the Bid Form which will be submitted online. The interested buyers may go through the auction terms & conditions and process on the
same portal and may contact to to Rakesh Manohar Kandare 9967337288 & Vishal Raut 9372705372, details available in the above
mentioned Web Portal and may contact their Centralised Help Desk: + 91 83709 69696, E-mail ID: tact@auctionb com, sd/
Place : Maharashtra . >

Authorised Officer
Date :28.01.2025 Motilal Oswal Home Finance Limited
(Earlier Known as Aspire Home Finance Corporation limited)

PUBLI OTICE

Registered Office: ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara- 390 007
0’6’0’ Bank Corporate Office: ICICI Bank Towers, Bandra-Kurla Complex Mumbai 400051
GOLD E-AUCTION CUM INVITATION NOTICE

The below mentioned borrowers have beenissued notice to pay off their outstanding amount towards the facility against gold
ornaments. ("Facility") availed by them from ICICI Bank Limited ("ICICI Bank"). We are constrained to conduct an E-Auction of
pledged gold ornaments on Feb 07, 2025 as they have failed to repay the dues. ICICI Bank has the authority to remove account
/change the E-Auction date without any prior notice. Auction will be held online -https://jewel-auction.procuretiger.com
between 12:30 pm to 3:30 pm. For detailed Terms and conditions, please log into given website. In case of deceased borrower,
all conditions will be applicable to legal heirs.

Loan A/C No. | Customer Name
Branch Name: Pune-Bundgarden

EMD: Rs. 75000/- (Rupees Seventy
Five Thousand Only)
Last date of EMD Deposit:06-03-2025

Reserve Price: Rs.1010000/- (Rupees
Ten Lakh Ten Thousand Only)
EMD: Rs. 101000/- (Rupees One Lakh
One Thousand Only)

Last date of EMD Deposit:06-03-2025

Loan A/C No. | Customer Name
Branch Name: Pune-Wagholi

Loan A/C No. | Customer Name
Branch Name: Pune-Manjari Road

1. | Name of Corporate Person

Digital Private Limited.

Limited Liability Identity Number
of Corporate Person

2. | Date of Incorporation of Corporate 12/10/2010
Person
3. | Authority under which Corporate Mumbai
Person is Incorporated/ Registered
4. | Corporate Identity Number / U74940MH2010PTC208915

5. | Address of the regjstered office and
principal office (if any) of Corporate

MALKANI CHAMBERS, NEAR SANTACRUZ
AIRPORTOFF NEHRU ROAD, VILE PARLE EAST,

Person MUMBAI, Maharashtra, India, 400099
6. | Liquidation Commencement January 24th, 2025
Date of Corporate Person

7. | Name, Address, Email Address,
Telephone Number a nd the
Registration Number of the
Liquidator

Mr. Pranav Damania
IBBI/IPA-001/IP-P00079/2017- 18/10164
Address: - 407, Sanjar Enclave, Opposite Milap
Cinema, S.V Road, Kandivali West,

Mumbai - 400067.
Email Id :- pranav@winadvisors.co.in
Contact No - +91 98204 69825

8. | Last Date for Submission of Claims

February 23rd, 2025

voluntary liquidation on January 24th, 2025.

mentioned againstitem 7.

Date: 28-01-2025
Place: Mumbai

Notice is hereby given that the Marmalade Digital Private Limited has commenced

The stakeholders of Marmalade Digital Private Limited are hereby called upon to submit
a proof of their claims, on or before February 23rd, 2025, to the liquidator at the address

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

SD/-
Pranav Damania

Liquidator in the matter of Marmalade Digital Private Limited.
Reg. No.: IBBI/IPA-001/1P-PO0079/2017-18/10164
Authorisation for Assignment (“AFA”): AA1/10164/02/311225/108058

AFA Validity: December 31, 2025

Branch Name: Mumbai Central

000505039360 Saeed ldris 172705001220 Atmadev Sunil Hadapsar
| Tanwar Mainawat 337905003859 | Bharat Giri
Branch Name: Mumbai-Borivali Branch Name: Kudal Branch Name: Solapur-Market
001805021052 | Santosh Aher 173005008493 [Sanjana Sandesh Yard
Kumbhar 339305002482 Tukaram

003605009228

[Asgar Aurangzeb

Shaikh

Branch Name: Rajapur

Nagnath More

173205007794 | Sudhir Gajanan
Narvekar

Branch Name: Nagpur-Civillines

Branch Name: Dombivali-Shil
Phata

Branch Name: Sillod

005905025897 |

Mukesh
Bhujangrao Kale

340405002296 | Monorom Bora

177905011509 | Fujel Jabbar

Branch Name: Amravati - VMV

= Sayyed College Road
Branch Name: Mumbai-Malad Branch Name: Digras 545305003701 sachin
015805015580 | Saurav Bilash 178005011156 Sanjay Ramiji Keshaorao
Nandi Chavhan Deshmukh
Branch Name: NagpurAPMC Branch Name: Faizpur 345305003702 Sachin
023105008445 | Pravin Shrawan 179205004254 Rahim Shah Keshaorao
Rakshak Suleman Shah Deshmukh
023105008900 | Aarti Bhaskar Branch Name: Amalner Branch Name: Satara- Pratapgunj
Desai 179505005184 | Chhaya vuvraj Peth
Branch Name: Mumbai- Patil 345605001830 | Sadikali Amir
GoregaonEast 179505007600 | Leena Prashant Bagwan
028105009583 | Barun Singh Patil Branch Name: Dhule - MIDC,
" T " — Maharashtra
Branch Name: Pune-Chinchwad Branch Name: Pune
032105025400 |Ketan Jayprakash SinhagadRoad 354805001721 | Vasant Narhar
Petare 180205003194 | Ganesh Narayan Wagh
Branch Name: Mumbai— Pawale Branch Name: Kannad
Ghatkoparwest 180205003698 Gane:h Nclroycln 375405006480 Sl:gvindrah
042005004594 | Sabana Mohd awals D:“;V'ac:‘:et
Mehfoos Khatun 180205004571 | Suvarna Chavan P
Branch Name: Amravati Branch Name: Ballarpur Branch Name: Gangapur

Jogendar

376505005861 [Sandhya Laxman

rs 186405003549
042805007046 Jitendra | Bisunadev Rana Kirtishahi
Radheshyamiji <
Gupta Branch Name: Nashik - Branch Name: Morshi

Branch Na

me: Sinnar

Indiranagar

405805001561 | Umesh Yawale

049105011870

Sangita

187405003031 Shama

Charanjeet Saini

405805005378 | Nikesh Ashokrao
Badre

eb

Branch Name: Shirala

Branch Name: Buldhana

049405004622

Shyam Jairam
Rathod

198805009735 | Pradip Vasant
Desai

Branch Name: Jalgaon Phata

Branch Name: Umbraj

Branch Name: Nandurbar

412005000294 Dattatray
Baburao Shirsath

Branch Name: Dolamba

The particulars specified in the annexed schedule have been stated to the best of the information of the undersigned, = 199105007637 | Surekha Dipak 2119605001327 |Dashrath vasram
N N . . . o . 076905006019 Aniskhan Mali Rathod
but the undersigned shall not be answerable for any error, mis-statement or omission in this proclamation. Burhankhan Branch Name Srigonda S — — =
No officer or other person, having any duty to perform in connection. with sale, either directly or indirectly bid for, acquire = ——L_Qureshi 155805011007 Prathmesh 250005001521 Hordix Sondip
or attempt to acquire any interest in the property sold. 557505008576 | Rashmi Daiavi Balasaheb Agrawal
The sale shall be subject to the conditions prescribed in Second Schedule of the Income Tax Act, 1961 and the rules Branch Name: Mumbai- 155805011008 |[Kunda Balasaheb Branch Name: Mavi Mumbai -
made there under and to the further following conditions:- CBDBelapur , Jagdhane 227305001850 Kailas Vitthal
. . . 087305006023 [Arati Rupesh Koli 199805011009 Balu Maruti Kamble
1. The property shall be e-auctioned LOT-WISE as per the following details. Branch Name: Narayangaon Jag 255505001851 Kanes Urenan
T T 095405005163 | Sumit Ananda Branch Name: Vaduj Kamble
Sr. Description of the property Date of Reserve EMD Incr Pingale 200005004031 Sidhanath Bronoh oo Pone.
No. Insp. Price Amount Bid Branch Name: Uranislampur Hanmant Godase Bhandarkarroad
- . - — = Branch Name: Sangole Tkhit W
Unit No. 201, admeasuring 325.00 sq. ft. carpet area in the building Rs Rs Rs. OO 00830 | ohda 200505010237 [ Vishal Dilip 624005025760 | N s
P N . . ) eshmu pur
1. |known as The Sea Link' constructed on Plot Nos. 8, 9 and 70, Sector| 25.02.2025 | 56,00,600/- |2,60,000/-| 30,000/- Sronch Nome: Albag 200505012608 | Vishal Dl | oo e S e
0. 2, Dronagiri, Taluka- Uran, District-Raigad, Maharashtra - . s o = Al Deshmukh Y v
9 9 099405003678 M“"‘oll_izl':éck“"t 200505013706 | Saurabh Haridas e P Ja;;i:‘::::r
Unit No. 205. admeasuring 324.60 sq. ft. carpet area in the building Rs. Rs. Rs. Branch Name: Nasikpanchwat Erono e e 656405058915 [vavraj Gunduram
2. |known as “The Sea Link” constructed on Plot Nos. 8, 9 and 10, Sector | 25.02.2025 26,00,000/- | 2,60,000/-| 30,000/ 0995905004408 | Jitendra Nikam 561065008393 | Balaji Bhimray Patole
i _ iatrict-Rai - ,UU, = | 4,00, - s - B h N M bai- Branch Name: Kurundwad
No.2. Dronagiri, Taluka- Uran, District-Raigad, Maharashtra - 400707. e Mumb et L F'Sc::'lh:r:e Srandwed

2. The amount by which the bid is to be increased shall be as per lots. However, the decision in this regard of the
undersigned shall be final and binding on the parties concerned. In the event of any dispute arising as to the
amount of bid, or as to the bidder, the lot shall at once be again put up to auction.

3. The highest bidder shall be declared to be the purchaser of that respective lot. It shall be in the discretion of the
undersigned to decline/accept the highest bid when the price offered appears so clearly inadequate as to make it
inadvisable to do so or for reasons otherwise.

4. The public atlarge is hereby invited to bid in the said E-Auction. The online offers along with EMD Amount as per lots,
is payable by way of RTGS/NEFT in the Account No.015490200000033. IFSC Code No: BKID0000154 of the Bank
of India, SARM Branch, Mumbai.

5. The offers in a sealed envelope (addressed to the Recovery Officer, DRT-II, Mumbai superscribing R.P.No.152 of
2023 only containing duly filled in and blue ink signed prescribed bid form giving complete details of the bidder(s)
including e-mail ID, Mobile Number etc., alongwith self attested copies of PAN TAN Card, Address Proof, Photo
Identify Proof of the bidder(s) and RTGS / NEFT details towards EMD Amount as per lots should be deposited with
the undersigned not later than by 4.00 P.M on 28.02.2025.

6. The bidder (s) shall also declare if they are bidding on their own behalf or on behalf of their principals and sign
declaration accordingly. In the latter case, they shall be required to deposit with the bid documents their original
authority duly ink signed by their principal together with complete KYC of the said principal duly attested by the
said principal together with complete KYC of the authorized person. In case of the company, authenticated copy
of resolution passed by the board members of the company or any other authenticated documents confirming
representation / attorney of the company together with complete KYC of the said principal company and
complete KYC of the authorized person shall also be submitted alongwith the bid documents. In case of failure,
bid shall not be considered.

7. The bidder (s) shall also upload online on the website of the aforesaid e- auction agency, after registering
themselves on the website of the aforesaid e-auction agency, copy of the duly filled in prescribed bid form alongwith
photocopies of the documents as stated in para 5 here in above. The last date for submission of online bid is
13.03.2025 by 4.00 p.m. The physical inspection of the properties may be taken between 10.00 a.m and 5.00 p.m
on 10.03.2025 at the property site.

For further details contact: Mr. Ritesh Baxla, Manager (Credit) Mobile - 7620475674

8. Once the bid is submitted it is mandatory for the bidder (s) to participate in the bidding process of the e-auction by
logging in on the e-auction agency portal, failing which the EMD shall be forfeited to the Government, if the
undersigned thinks fit.

9. The successful bidder shall have to deposit 25% of his final bid amount after adjustment of EMD by next bank
working day i.e. by 4.00 P.M in the said account as per details mentioned in para 4 above.

10. The successful highest bidder shall also deposit the balance 75% of final bid amount on or before 15th day from the
date of auction sale of the property. If the 15th day is Sunday or other Holiday, then on the first bank working day after
the 15th day by prescribed mode as stated in para 4 above.

11. In addition to the above, the successful highest bidder shall also deposit poundage fee with Recovery Officer-Il,
DRT-Il @ 2% upto Rs. 1,000/- and @ 1% of the excess of said amount of Rs. 1,000/- through DD in favour of
Registrar, DRT-II, Mumbai, within 15 days from the date of auction sale of the property.

12 In case of default of payment within the prescribed period, the deposit, after defraying the expenses of the sale, may,
if the undersigned thinks fit, be forfeited to the Government and the defaulting successful highest bidder shall forfeit
all claims to the property or the amount deposited. The property shall be resold, after the issue of fresh proclamation
of sale. Further the purchaser shall also be liable to make good of any shortfall or difference between his final bid
amount and the price for which it is subsequently sold.

13. The property is being sold on "AS IS WHERE IS BASIS" AND "AS IS WHAT IS BASIS".

14.The undersigned reserves the right to accept or reject any or all bids if found unreasonable or postpone the auction
at any time without assigning any reason.

Details of an Claims, if any which
Description of the Property to be sold with Revenue y have been put forward
Sr. the names of the Co-owners where the assessed upon other to the property and any
No. property belongs to defaulter and any the property or enc_umbrance to other known particulars
other person as Co-owners any part thereof wh|9hlprl;)|perty bearing on its
s liable nature and value
Unit No. 201, admeasuring 325.00 sq. ft. carpet
area in the building known as “The Sea Link” . Mortgage
1. | constructed on Plot Nos. 8, 9 and 10, Sector No.| Not Available Pro;?er?y Not Known
2, Dronagiri, Taluka- Uran, District-Raigad,
Maharashtra-400707.
Unit No. 205. admeasuring 324.60 sq. ft. carpet
area in the building known as “The Sea Link” Mortgage
2. |constructed on Plot Nos. 8, 9 and 10, Sector| Not Available 9ag Not Known
No.2. Dronagiri, Taluka- Uran, District-Raigad, Property
Maharashtra - 400707.
Given under my hand & seal of this Tribunal on 20th day of January, 2025. Sd/-
@ S. K. Sharma
Recovery Officer, DRT-Il, Mumbai

636605006385 |
Li

101205003382 Laxmi Ramiji 201205015694 [ Hujur Sallauddin ivaquat Desai
Patel Shaikh Branch Name: Mangaon
Branch Name: Pusad 201205015731 | Sindhu Rajendra 637605002197 |[Megha Ravsaheb
107805011600 Bhausaheb Ravas Chougule
Apparao Branch Name: Nilanga Branch Name: Kolhapur-
Deshmukh 201405008708 |Digambar Bajirao, Mangalwarpeth
Branch Name: Wardha Yajgar 639005006333 Dhanashri
108005008027 Romharsh 201405012910 Balaji Uttam Ganpat Kalbhor
Hiware Shelke Branch Name: Shiradwad
108005008040 Kishor 201405013887 | Ramakrishnahari| [ 639205006313 Sunil
Devidasrao Pandurang Ramchandra
Talhan Arikar Bagadi
Branch Name: Bid 201405014027 Nasir Khan 639205007764 |Rahul Rajakumar
herkhan Pth
109605005816 | Dnyaneshwar Sherkhan an Kumbhar
Dasrao Bhoyte 201405014030 Satyabhama Branch Name: Ganeshwadi
Ramesh Pethkar p
Branch Name: Udgir 640105005300 [Amit Balaso Nare
201405014918 |Vinod Ayprakash Branch Name: Mahad

110705015120

Shripat Namdeo
Rathod

Mane

Branch Name: Brahmapuri

Branch Name: Mumbai-
Jogeshwariwest

202805006829 [ Madhukar Nago
Meshram

Ayubagulam
Mohiddin

642205011545
Pansare

Branch Name: Morba

Boriva

liGorai

119405003815 Mohamed " 3
f Branch Name: Vairag 643105006789 Samira Sajid
Rizwan Mohd 203005006882 | Kamlakar Hiraji i
Ayub Shaikh | amialca el Tajey
Branch Name: Mumbai- " - : Alore
BhayanderEast Branch Name: Tuljiapur 643205002386 Makarand
~ 203305012184 Krushnath Shantaram
121005003084 | Nisha Pal Prabhak
- rabhatkar Jadhav
Branch Name: Mumbai- e
643205007326 Moazzam

Branch Name: Tumsar

Hashmat Khan

Andheriveeradesairoad

121805002215 | Vaishali V.
121805002216| D = :JI c;r'oh 212008004908 | <] S\'Nade:p 1 Branch Name: Khed
eepak Jagdis yaniram Kamle
| Vvora Branch Name: Sindikheda 643305014878 [ Dashrath Bharat
Branch Name: Mumbai- 213305003391 | Nilkanth Fajitrav 643305015353 Bharat Keru

Sonawane

122505002501

Manali Dinesh
Patel

Branch Name: Natepute

Dhumal

Branch Name: Mumbai-
JogeshwariEast

213605004292 | Badshah Nabilal

643305015390 Mahesh

Kashiram Mestri

Branch Name: Dahiwali Khurd

123605003538 |

Anish Keerthan

643305015435 | Tushar Satish

Darekar

Branch Name: Warandh

DAISY PETER FERREIRA
Aged: 41 years, Christian, British National
OCI Card Holder, Occupation: Service

being the Sole Executrix named under the
Will of the deceased abovenamed.

TO
1. Neil Ramchand Chandi
Address: Not Known

Probate.

aforesaid this 21st day of January, 2025.

MR. IVOR PETTER D’'CRUZ
Advocate for the Petitioner

residing at 67B, Chesterfield Road, Ashford,
London, TW15 3PF, England, United Kingdom

IN THE HIGH COURT OF JUDICATURE AT BOMBAY
TESTAMENTARY AND INTESTATE JURISDICTION
TESTAMENTARY PETITION NO. 2953 OF 2024

WILL NO. 1186 OF 2024

Petition for Probate of Last Will and Testament of
RANJEET RAMCHAND CHANDI alias RANJEET CHANDI
alias RANJEET R. CHANDI, Hindu, Indian Inhabitant of
Mumbai, Bachelor, Occupation: Service, who was residing
at the time of his death at Flat No. 9, 3rd Floor, Avanti Co-
operative Housing Society Ltd., S. V. Road, Opp. St.
Teresa’s Convent, Santacruz (West), Mumbai - 400 054.

.. Deceased

.. Petitioner

If you claim to have any interest in the estate of the deceased, you are
hereby cited to come and see the proceedings before the grant of

In case, you intend to oppose the grant of Probate, you should file in
the office of the Prothonotary and Senior Master caveat within
fourteen days from the service of this Citation upon you

“You are hereby informed that the free legal services from the State
Legal Services Authorities, High Court Legal Services Committees,
District Legal Services Authorities and Taluka Legal Services
Committees as per eligibility criteria are available to you and in case,
you are eligible to avail the free legal services, you may contact any of
the Legal Services Authorities / Committees”.

WITNESS SHRI DEVENDRA KUMAR UPADHYAYA at Bombay,

Sd/-

For Prothonotary and Senior Master.

Sd/-
Sealer

This 22nd day of January, 2025.

Lfn Umon Bank
mmﬂim o‘ m

UNION BANK OF INDIA (BRANCH - BOISAR)
POST TARAPUR ATOMIC POWER PROJECT,
PASTHAL, TALUKA - PALGHAR, DISTRICT PALGHAR,
MAHARASHTRA, PIN CODE - 401504.
Contact Number:- 7827285481
Email ID:- ubin0532061 @unionbankofindia.bank

DEMAND NOTICE UNDER SEC.13 (2)

Ref:Adv/Boisar/NPN25/02
To,
1.M/S. SIMRAN PACKAGING

2.SIMRAN NANDLAL MALLAH (PROPRIETOR)

BATTI, PALGHAR, TAL& DIST. PALGHAR 401404.

BATTI, PALGHAR, TAL & DIST. PALGHAR 401404.

POST SHIRGAON, TAL. & DIST. PALGHAR 401407.

Sir/Madam,

outstanding in your account/s.

3(A) MR.NANDLAL RAMGATIMALLAH (GUARANTOR)
105, BWING, SHANTADURGABUILDING, KACHERIROAD, PALGHAR-401404.
4.MRS. SUSHMANANDLAL MALLAH (GUARANTOR)
34/5, SHERBANU BUILDING, GROUND FLOOR,KACHERI ROAD, NEAR PANCH

4(A).MRS. SUSHMANANDLAL MALLAH (GUARANTOR)
105, B WING, SHANTADURGABUILDING, KACHERIROAD, PALGHAR-401404.
5.PRAMOD BHRIGURASHAN SHRIVASTAV (GUARANTOR)

Date : 14.01.2025
Place : Boisar

BHAKTI INDUSTRIAL COMPLEX, GALA NO.16, PLOT NO.21, NEAR PARLE G
COMPANY, DHANSAR, PALGHAR, MAHARASHTRA, 401404.

105, B WING, SHANTADURGABUILDING, KACHERIROAD, PALGHAR -401404.
3.MR.NANDLAL RAMGATIMALLAH (GUARANTOR)
34/5, SHERBANU BUILDING, GROUND FLOOR, KACHER! ROAD, NEAR PANCH

Notice under Sec.13 (2) read with Sec.13 (3) of Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002.

You Branch the address No.1 &2 herein have availed the following credit facilities from our
Boisar Branch and failed to pay the dues/instalment/ interest / operate the accounts
satisfactorily and hence, in terms of the RBI guidelines as to the Income Recognition and
Prudential Accounting Norms, your accounts have been classified as Non-Performing
Asset as on 28/10/2024 . As on 31.12.2024 a sum of Rs.30,80,843.46 (Rupees Thirty
Lacs Eighty thousand Eight hundred forty three and forty six paisa Only) is

Branch Name: Dindori

= 281905003817 | Kishor Digambar Sahebrao
146805019354 | Vinod Aher Shinde Khairmar
Branch Name: Khopoli Branch Name: Paranda 697605602656 | Amol Anil Aher

697605601700 Ganesh

148005003607 |

Faij Warsi

282005015379 [Jamil Rafik Shekh

Branch Name: |

algaon-Chopda

Branch Name: Pulgaon

Branch Name: Karanjepul

148305007473

Mohammad
Imran
Sharifuddin
Shaikh

311805002841 | Sadashiv Shivaiji
Kamble

699605603511 Shravan
Hastimal Sharma

Branch Name: Pargaon

699605604074 | Abhijit Madanrao

Dharmik

312405001242 Ganesh Branch Name: Kamshet
Branch Name: Thane-Kalwa Machhindra 721905001370 [Salam Azamatali
148805001987 Latesh Ashok Takavane Rehamani
| Fulare 312405002068 | Mayur Rajendra 721905001781 Mira Ramdas
Branch Name: Mohopada- Sutar
Wasambe 312405002069 Chandrakant Branch Name: Sashte
162705003194 | Ganesh Ganpat Suresh Thorat 729605001221 | Baban Randive
Patil Branch Name: Ahmednagar- Branch Name: Pimpri Chinchwad -
Branch Name: Dharashiv Kedgaon Wakad H/W

163705018227 Annasaheb 324705001826 | Sanket Kantilal 756505001539 |  Bharat More
Ankush Pawar Nimase Branch Name: Supa
Branch Name: Chalisgaon 324705003468 Sﬂcglntﬁhﬂskﬂr 758805002226 Rajendra
169305011345 | Naman Pundalik athare _ Pacharane
M umnavat Branch Name: Pune-New Sanghvi Branch Name: Goa-
1653050116836 | Ashvin Bhaskor 336805002401 ~Akshay Curchoremcacora
Chavan Vishwanath 114105001326 | Sayyed Imtiyaz
Mahadik

Savanur

Branch

: Latur-K

road

169905004041 |Somnoth Bajrang
Lad

336805002426 Akshay

114105001351

Sayyed Imtiyaz
Savanur

Vishwanath
'~ h

Branch Na

me: Daund

Branch Name: Pune-Narhe

Branch Name: Raipur-Bhanpuri

172305008798
Pan

Archana
durang Sathe

337205002660 | Rajshri Sanjay
Pol

181705001447 Poonam

Damodhar

Dhapkas

Date : 28.01.2025

\qugu , Nasik, Pune, Solapur, Yavatmal, Curchorem,

Place : Ahmadnagar, Amravati, Bid, Buldhana, Chhatrapati Sambhajinagar, Dharashiv,
Dhule, Jalgaon, Kolhapur, Nagpur, Sangli, Satara, Bhandara, Latur, Nanded, Nandurbar,
Ratnagiri, Sindhudurg, Wardha, Chandrapur, Mumbai, Mumbai Suburban, Palghar, Thane,

S/d Authorised Officer

Lobo
Branch Name: Lonand Branch Name: Solapur - North S43505006018 | Lnyandes Date The particulars of amount due to the Bank from No.1 & 2 of you in respect of the aforesaid
140905011835 | Ganesh Popat asba _ Branch Name: Chiplun .
= s ialunlke 252505004844 | Chl:;n:rfll—;?l;?;tel SaAi105004655 I P —— account/s are as under:
ranch Name: Kaga — - -
1458050084953 | Namdev Babu Branch Name: Kalamboli S ™ Type of Facility (Outstandingamount| Unapplied | Penal [CostiCharges| —Total Dues
Pawar 277905002090 Jangli Saheb 644105005358 MGk I .
TAS505010465 atura; I Nadar Makarand ason 31122024 |Interest w.e.f. In'terest incurred
Ravasaheb Patil Branch Name: Trimbak Jadhav 01.01.2025 |(Simple)| by Bank
Branch Name: Kolhapur- 280105001417 [ Amol Anil Minde Branch Name: Phaltan —
Tarabaipark Branch Name: Umarga (Omerga) 645205061787 Somnath Vilas Cash Credit Limit RS15,58,64330 - - - RS15,58,64330
145905002757 Dattatray 281805007775 Raju Devu Raskar AlcNo.32050509
Gajanan Padhye Rathod Branch Name: Nanded -
145905003774 | Jayram Raiba 281805007812 Robit Raju 646405007117 |Dilip Vijay Jadhav 0000107
Cod clapure -
Sranch Narme Naodea: 251505008052 [Mayavati Ravindr| [ Gi6665006850 | Canctn eniva Term Loan-AlcNo.| Rs.15,22,200.16 - - - Rs.15,22,200.16
Visawanagar Ja Chore 320506180000004
146605010826 Pand 281805008361 _Sikanadr B h N T Mal “Sar
Babaras Shinde Jahiroddn Shaikn | | Breneh Mame [AEEaaonmsatana Grand Total Rs.30,80,843.46
Branch Name: Kalamb

For ICICI Bank Limited/

Palghar.

the rights given under the said Act.

To secure the repayment of the monies due or the monies that may become due to the
Bank, MR. NANDLAL RAMGATI MALLAH AND MRS. SUSHMA NANDLAL MALLAH had
/have executed documents on 26/05/2010 and created security interest by way of -

Mortgage Of Immovable Property Described Herein Below:-
ALL THAT PIECE AND PARCLE Industrial GALA No. 16, admeasuring Carpet Area of
65.45 Sq. Mtrs. on Ground Floor of Bhakti Industrial Estate, Lying and Being on N.A. Plot
of Land bearing Plot No. 21 of Gut No. 181/2 situated at Village: DHANSAR, Tai. & Dist.

Therefore You are hereby called upon in terms of section 13(2) of the Securitisation and
Reconstruction of Financial Assets and enforcement of Security Interest Act, 2002, to pay
asum of Rs.30,80,843. 46 (Rupees Thirty Lacs Eighty thousand Eight hundred forty
three and forty six paisa Only) together with further interest and charges at the
contractual rate as per the terms and conditions of loan documents executed by you and
discharge your liabilities in full within 60 days from the date of receipt of this notice, failing
which, we shall be constrained to enforce the aforesaid securities by exercising any or all of

As per section 13 (13) of the Act, on receipt of this notice you are restrained /prevented
from disposing of or dealing with the above securities without the consent of the bank.

Your attention is invited to provisions of sub-section (8) of Section 13 of the SARFAESI in
respect of time available, to redeem the secured assets.

Yours faithfully,

For Union Bank of India

Sd/-
Authorised Officer
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